dl TEM NO 118 COURT NO. 11 SECTI ON XVI |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CIVIL APPEAL NO(s). 6527 OF 2002
SI KKA PAPERS LTD. Appel  ant (s)
VERSUS

NATI ONAL | NSURANCE CO. LTD. & ORS. Respondent ( s)

Date: 21/01/2009 This Appeal was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE MARKANDEY KATJU

HON BLE MR JUSTICE R M LODHA

For Appell ant(s)
M. P.K Jain, Adv.

For Respondent (s)
M. P.N Puri, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

As prayed, list after two weeks.

(Asha Kukrety) (I'ndu Satija)
Sr.P. A Court Master



